
Central Administrative Tribunal, Principal Bench

Original Application No«885 of 2004
, M,A.No„743/2004

New Delhi, this the leth day of April,, 2004

Hon'ble Mr,Justice V.S.Aggarwal,Chairman
Hon ble Mr.R.K. Upadhyaya.Member(A)

1. Rain Ratan
S/o Shri Rarn Swarooo,
Working as Chowkidar' (Watchman.)
At Govt. Middle Girls School
(Ralkiya Middle Kanya Vidyalaya)
G=T, Road, Shahdara., Delhi-32

2, Chowkidar Karmachari Kalyan Samiti (Reod,)
K:egd, off:. B-47/A, • Gali Mo. 9,
Shashi Garden, Delhi-91
Through its General Secretary ....Applicants

(By Advocate: Shri C.S. Rathore)

Versus

1. Director of Education,
Directorate of Education,
Govt, of NCI of Delhi, Old Sectt.
Del hi--54

2. The Pay & Accounts Officer.
Govt. of NCT of Delhi.
Mew Delhi

3. Mrs.. Kaushalya Rastogi-
Vice Principal,Bhartiya Mahila School
G.T.Road, Shahdara, Delhi--32

4. Mrs.Sanotsh Kurnari Arora
Vice Principal.
Govt.^Middle Girls School.,
(Raikiya Middle Kanya Vidyalaya)
G.T,. Road., Shahdara, Delhi-32

5, Shri Raj Kumar Arora
Cashier,
Bhartiya Mahila School,
G,T, Road, Shahdara., Delhi-32

6, Govt. of NCT of Delhi
Through Lt.Governor,Delhi ....Respondents
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Bz... Justice_^^^^^^ Aaaarwal, Chairman

M.A.743/gQn4

,M.A,, is .allowed subject to just exceptions.
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Filing the joint application is permitted^

O.A.885/?fin4

The applicants by virtue of the present petition

seek Overtime Allowance from various dates,

2- Admittedly., . the applicants have submitted number

of representations. The last representation is dated

3.3,2004.

rights of the respondents are not likely to

be arfeoted; we deem it unnecessary to give a notice to

show cause while disposing the present petition. It is

directed that respondent no=1 (Director of Education, Govt.

of i\)CT of Delhi) would consider and pass an appropriate

speaking order on the aforesaid , representation of the

applicants preferably within six months of the receipt of

the certified copy of the present order and communicate it

to them. 0., A, is disposed of.

Issue DASTI also.

p ^ < V.S. Aggarwal )I Member(A) Chairman
/dkm/


